[ 11 March, 2025 ] 15

Ministry of Jal Shakti - Department of Drinking Water and Sanitation;

(i) Fourth Report of the Committee on ‘Demands for Grants™ (2025-26) of the
Ministry of Jal Shakti - Department of Water Resources, River Development
& Ganga Rejuvenation; and

(iii) Fifth Report of the Committee on Action Taken by the Government on the
Observations/Recommendations contained in the Twenty-seventh Report of
the Committee on ‘Review of Upper Yamuna River Cleaning Projects upto
Delhi and River Bed Management in Delhi’.

REGARDING NOTICES RECEIVED UNDER RULE 267 ON VARIOUS ISSUES

MR. DEPUTY CHAIRMAN: Motion for election. Shri Ravneet Singh to move a Motion
for election of one member to the Council of the National Institutes of Food
Technology, Entrepreneurship and Management (NIFTEM). ..(Interruptions)..
A W30 S .. (Interruptions )... Please ...(Interruptions)... | would move to you. The
mic is already on. ...(Interruptions)...

et & A1 (s aferro @): AR, 9! Bed AT JIRTSR B ¢+ o & oy
de dlel gl AIEd I § ol I8l § ...(FAIH)... I8 Bdl Hel [d IR
oSR3I AR AR D1 e’ 316 TIRISR BT Uep ST o1 =1iegl | I god § fb
3119 ST T T8 ol 27 31Uk AN TIgH WR T8l 31l &, HANT0T T &1 371, I8 o
CIEINES

MR. DEPUTY CHAIRMAN: Hon. Members, 21 notices have been received under Rule
267. The notices of Shri Mohammed Nadimul Haque, Dr. Sasmit Patra, Shrimati
Sulata Deo, Shri Debashish Samantaray, Shri Muzibulla Khan, Shri Subhasish
Khuntia, Shri Manas Ranjan Mangaraj, Shri Niranjan Bishi, Shrimati Sagarika Ghose,
Shri Pramod Tiwari, Ms. Dola Sen, Dr. Syed Naseer Hussain, Shri Ajay Makan, Shri
Sanjay Singh, Shri Shaktisinh Gohil, Ms. Sushmita Dev, Shri Haris Beeran and
Shrimati Priyanka Chaturvedi, have demanded discussion over the alleged lapse of
Election Commission in issuance of multiple duplicate EPICs across the State. The
notices of Shri Vaiko and Shri Sandosh Kumar P have demanded discussion over the
concerns regarding upcoming delimitation exercise to Southern States. The notice of
Shri P. Wilson to discuss the concern over non release of financial grant to the State
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of Tamil Nadu for not following three language formula under Samagra Shiksha
Abhiyan. Hon. Members may recall the detailed rulings on the Rule 267 imparted by
hon. Chairman, Rajya Sabha on 8" December ...(Interruptions ... Please let me finish.

..(Interruptions )... wit, T e, ﬂ_ﬁ{ YT I WeH HYA SIfIT] .. (FTYT). ..
HoTg S, 1 37U I WH BR SIS ... (FELH).... AT THIG ST, no point of
order. ..(Interruptions)... U&el 1 AT &1 YT BT JITOTY| ... (FFE)...  Hon.

Members may recall the detailed rulings on Rule 267 imparted by hon. Chairman,

Rajya Sabha on 8" December, 2022 and 19™ December 2022. The same have been
reiterated by hon. Chairman a number of times. ..(Interruptions).. Since these
notices do not conform to the directives imparted by the hon. Chairman, the same
are declined. ..(Interruptions).. One minute, please. ..(Interruptions).. Members
have already given notices. ...(Interruptions).. Please listen. ...(Interruptions)... Mr.
Vaiko, you are a very senior man, please go back to your seat. ...(/m‘errupz‘/ons)...
Members have already given notices on similar issues under other parliamentary
devices which are likely to be discussed in due course. ...(Interruptions)... | will move
further. ... (Interruptions)..

MATTERS RAISED WITH PERMISSION

MR. DEPUTY CHAIRMAN: Now, Matters raised with the Permission.
(/m‘erru,oz‘/ons)... Shri Rajib Bhattacharjee, “Demand to establish a AIIMS Hospital in
the State of Tripura.” ...(Interruptions).. Now, Shri Rajib Bhattacharjee.

Demand to establish an AlIMS Hospital in the State of Tripura

1 IToTe WEramStt (FIYRT): AT SUAHTYIT HE163, AT 31 SR TR H Fiel Bl
Hiep! faan 8, 59 oy #§ 3f1ueh! g=are odr g1 H SR qarad 3, FgRT Sl Bic 19g
{11 BRaT €1 AT S &b A &b d1e, 2014 H Higl St &b G J3A1 g4 P 91
-3 B1 Sl [qBT 2, 98 QR WY S8 Bl (HefdT 21 ...(Iae)... 3779 AfSdhel
& &F H AR H A ARSEHS Blolordt ol ...(FFHH)... BIR] IR Ffhed H§ gaR
& I VAN R & E, SO Fafhed # guR B9 are B L.(Fhg)... 919 981
BRI BT RIS AT, I FHY HRYFE BT TANTH 21 - %'You have to give it. You
must give it. By any means, you have to give it." ...(cqddTH)... ?FF{H%RT:' Gl %H:RT H
TRIE] &b [T & Y Bt Saeryve &1 Ha1 & ...(AGH™)... 3T g8l el Sff &
q<d | faT4 81 81 81 ...(FaeH). .

& English translation of the original speech delivered in Bengali.
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